NATIONAL COMPANY LAW TRIBUNAL

SINGLE BENCH @

CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 16/02/2018 AT 12.00 PM

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL

APPLICATION NUMBER
PETITION NUMBER
NAME OF THE PETITIONER(S)

NAME OF THE RESPONDENT(S)

UNDER SECTION

: TCP/163/2016
: Arti Meenakshi Muthiah

: M/s MCTM Global Investments Private Limited & 3
others

: 397/398

S.No. NAME (IN CAPITAL)

DESIGNATION SIGNATURE

REPRESENTATION BY WHOM

?MMM" ‘
o Tk Rhoslas

’Z) Foy (¢ Kavitha Swtne
(S acela)

Counte) .tw ?«U[’V"“L‘”ﬁ %ﬂ }%E‘

e ,\\V SR A Rmoun Gb\yw’w& ?‘6\( , f\,\ M}f

R\&X‘Q W\A_QWXM :

ORDER

Cpunsels for both the parties are present and they are directed to make compliance
with the order dated 17.01.2018 before next date of hearing. Put up on 26.02.2018 at

10.30 A.M.
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(CH. MOHD SHARIEF TARIQ)
MEMBER (JUDICIAL)



